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SUMMARY 

I. Bills pending at the end of the last session u 

2. Bills introduced 22 

3. Bills opposed at introduction stage 2 

4. Bills passed by Rajya Sabha and laid on the Table I2 

5. Bills returned by Rajya Sabha with amendments and laid on the Table Nil 

6. Bills passed 44 

7. Bills negatived . Nil 

8. Billswithc1rawn Nil 

9. Bills part-discussed Nil 

10. Motions for adjournment of debate on Bills adopted Nil 

I I. Bills referred to Select Committee Nil 

12. Bills referred to Joint Committee Nil 

13. Bills originating in and referred to Joint Committee by Rajya Sabha in res-
pect of which motions for concurrence was adopted by Lok Sabha .. Nil 

14. Bills pending at the end of the session flid, para No 2832 of Lok Sabha 
Bulletin-Part II, dated 5-6-76. . . • 12 
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SUMMARY 

Bills pending at the end of the last session . 

Bills introduced 

Motion for consideration 
negatived 

Bills Withdrawn 

Part-discussed 

BiDs pending at the end of the Session flitk Para No 2833 of Bulletin Part II. 
dated the Sth June, 1976 . . . . . 

12 

I 
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3. CALLING ATTBNTION STATBMBNTS 

~ .. ~

Sl. 
No. 

Brief Subject Nwe of the Mem-
ber who called 

attentio:t 

3 

~ of the Minister Time 
Taken 

Dolte ~  

4 s 
~

I. Increase in the rates of 
postal services, tele-
grams and telephones 
on the eve of Patlia-
~  Session. 

2. R'!ported precondition 
laid down by the 
RlI1gladesh Govern-
~  for talks on shar-
ing of Ganga waters an d 
the stalemate arising 
out of it. 

3. Need for urgent and wide-
spread purchases by 

~  to sup-
port prices of vital agri-
cultural commodities. 

4' R"!ported death of two 
Surveyors and three 
chainmen in the Chas-
nala mine on the 5th 
April. 1976 aI'.d the 
~  taken by the (iQ-
vernment to prevent 
such occurrences. 

5. Reported d=cision of U.K. 
Government to compc I 
resident Indian citizens 
in U. K. to adopt Bri-
tish citizenship or to 
leave the country. 

6. ~  closure of more 
than 10 jute mills in 
West Bengal during the 
last few weeks and its 
effect on the country's 
economy and employ-
ment position. 

7. Reported damage to 
several thousands metric 
tonnes of rice and paddy 
purchasl"d by the Food 
Corporation of India 
from farmers and rice 
millers in West Goda-
vari and other coastal 
districts of Andhra 
Pradesh and also dam-
age to imported wheat 
kept in open places due 
to hot weather followed 
by recent heavy rains. 

99oL,S.-3 

Shri Ramavatar 
Shastri 

ShriSaIQllr 
Mukherjee 

Shri Erasmo de 
Sequeira 

Shri Samar 
Mukherjee 

Shri Indrajit 
Gupta 

Shri Dinen 
Bhattacharya 

Shri K. Surya-
narayana 

H. M. 

Dr. Shankar Dayal Sharma o· 36 

8-3-1976 

Shri Y. B. Chavan o· 17 

9-3-1976 

Shri Annasahib 
P. Shinde 

11-3-1976 

Shri Chandrajit 
Yadav 

7-4-1976 

Shri Y. B. Chavan 

14-S-1976 

Prof. D.P. Chano-
padhyaya 

18-5-1976 

30-S-1976 

0'17 

• 
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4 .. DIVISIONS 

NIl. of ~ held 

5, FINANCIAL BUSINESS 

---_._-----------_._-------._------------
Subject 

Bwtaet (RailwolYS) for 1976-77 

Supplcmentary Oem'!nds for 
Grants In reapect of Bwi,et 
(Railway.) for 1'975-76, 

Budiet ~  for 1976-77 

Dele of Datc(s)of 
~  discussion 

Time 
tlk n 

3 

(i) RailfllllY Budf(tr 

*Oisciluion ar·4 vot-] 
ing on Demmds 
for Grants, 

*Dilc:ualion and vot- ~ 

in, on Suppleroen- I 
tary D. mUlds for J 
Gt'lnts (Railways), 

(ii) Ge","a/ Budgel 

15-3-76 

4 

H, M 

5'25 

1'19 

23-3-76 Votin, on Demar.ds 0'01 
for Grants on Ac-
COItnt (voted with-
om ~  

DilcaliioG lDel votin, on -DcJDlllld. for Grants-

31-3-76} 
1-4-76 Home Aft'airR 
2-4-76 

2-4-76}Shilfpinl.lIld ~
5-4-76 port 

S ~  
6-4-76 

13'35 

9'33 



IS 
----_. __ ._._._ .•.. __ .... 

3 
... _._-------_._----_._-

~ ._---------_ .•. _--------------

• .)jsCU5sed together. 

7-4-76} External Affairs 
8-4-76 

8 -4-76} Labour 
14-4-76 

14-4-761 
15-4-76 } Informltion and 
26-4-76 J Broadcasting 

26-4-76 Petroleum 

26-4-761 ·Education and 
27-4-76 ~ Social Welfare 

J 

2S-4-76} 
Health and Family 

29-4-76 Plal'.ning 

29-4-76} 
Energy 

30-4-76 

30-4-761 
~  

3-5-76 J 

3-5-761 
4-5-76 t Agriculture and 
S-S-76 ~ Irrigation 
6-5-76) 

Industry and Civil 
6-S-76} 

7-5-76 Supplies 

10-5-76 Tourism and Civil 
Aviation 

10-5-76 ) 
~S  and Mines 

11-5-76) 

11-5-76 Law, ~  and 
Company Affairs 

4 

H. M. 

1'49 

7'3° 

5'56 

6'12 
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.-----.... _----
1 2 3 4 

----------,,------------_ .. _---. ----.. _-----_. 

Supplem...,tary Demlndsfor 
Grants in respect B ~  

(General) for 1975-76, 

I Chemicals al'.d Fertilizers 
Communiclltior.s 
Finance 
J Revenue and Banking 

~ 
Planning 
Supply and Reh"bi-
litation 

11-5-76 ~ Works 1I11d H ~  

at Atomic Energy 
6'00 P,M. Electronin 
Guillotined Space 

Lok Sabha 
Rajya Sahha 

I Parliamentary Affairs secretariat of the 
L Vicc.-Pres:denl 

Total time ttlccn on 
O"m1nds (,'r Grallh 

r ~~ ion and \'01-
8-3-76 11-3-76 J il'.g or. Supplel1l.':J'I-

12-3-76 1 tary Oemlnds for 
L Grants (General) 

I'll 

-------------------------..... -.. ----_._---
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6. LEAVE OF ABSENCE 

-_ .. _ ..... __ .•.. _-_ .. _.-----
!I. 
No. 

Name of Member 

--_ ....... _ .... _-----
Period for which leave 

granted 

Date when 
leave 
granted 

2 3 4 

\ 
.... --.---.---.... --.... -. ~ ---_ ... ~

1 Shri Mohan Dharia 

2 Shri Hukam Chand Kachwai 

3 Shrimati Shakuntala Nayar 

4 Shri B"agirath Bhanwar 

5 Shri Janeshwar Misra . 

6 Shri PUTushottam ~  . 

7 Shri Jyotirm(lY Bosu 

8 Shri Morar;i R. Desai 

9 Shri Ram Dhan 

10 Shri Noorul H ~  

II Dr. Jivra; Mehta 

I2 Shri Mukhtiar Sirgh Malik 

13 Dr. Laxminarayan Pan<\eya 

14 Shri Phool Chand Verma 

IS Shrimati Gayatri Devi . 

16 Shrl C. Chittibabu 

17 Shri ~  Dandavate 

18 Shri Shyam'landan Mishra 

5-1-76 to 6-2-76 ann 8-3-76 to 1 
2-4-76. I 

5-1-76 to 6-2-76 ~ 8-3-76 to 
2-4-76 I 

5-1-76 to 6-2-76 

6-2-76; 8-3-76 to 15-4-76 ann 
26--4-76 to 14-5-76. 

21-7-75 to 7-8-7S; 5-1-76 to 
6--2-76 ~ 8-3-76 to IS-3-76. 

6-1-76 to 21-1-76 

6-2-76 ; 8-3-76 to 15-4-76 ~ 
26-4-76 to 14-S-76. 

6-2-76; 8-3-76[0 IS 4-76 and 
26-4-76 to 14-S-76. 

6-2-76; 8-3-76 to 15-4-76 ann 
26-4-76 to 14-5-76 

5-8-75 to 7-8-75 and 5-1-76 to 
6-2-76 

8-3-76 to 15-4-76 a'll! 26-4-76 
to 15-5-76 

6-2-76; 8-3-76 to 15-4-76 ann 
26-4-76 to 14-S-76. 

6-2-76; 8-3-76 to 15-4-76 ann 
26-4-76 to 14-5-76. 

6-2-76; 8-3-76 to 15-4-76 
26-4-76 to 14-S-76 

31-7-7S to 7-8-7S; S-I-76 to 
6-2-76 ~ 8-3-76 to 2$-3-76. 

7-1 -76 to 6-2-76 ~ 8-3-76 to 
4-4-76. 

6-2-76; 8-3-76 to IS-4-76 and 
26-4-76 to 14-5-76. 

6-2-76; 8-3-76 to IS-4-76 anI! 
26-4-76 to 14-S-76. 

2S-3-]6 
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2 3 
-------- --------

19 Shri Murasoli Maran 

20 Shri M1rarji R. Desai 

21 Shri Samar Guha 

22 Shri R. N. Goer.ka 

23 Shri Jaga"nathrao Joshi 

24 Shri Mohan Dharia 

25 Shri Hukam Chanc! Kachwai 

26 Shri BhagiraIh Bhanwar 

27 Shri Janeshwar Misra 

28 Shri Jyotirmoy Bosu 

29 ShTi Ram Dhan 

30 Dr. Jivraj Mehta 

)'1 Shri Mukhtiar Singh M8lik 

32 Dr. LaxminaTByan Pandeya 

33 Shri Phool Chand Verma 

34 Shrimati Shaku'ltala Nayar 

35 Shri T. S. Lakshmanan 

36 Shri P. A. Saminathan . 

37 Shri Bishwanath Jhunjhunwala 

8-3-76 to 15-4-76 apc! 26-4-76 ") 
to 15-5-76. 

15-5-76 to 22-5-76. 

8-3-76 to 15-4-76 anc! 26-4-76 I 

to 15-5-76. 

8-3-76 to 15-4-76 anc! 26-4-76 
to 15-5-76. 

6-2-76; 8-3-76 to 15-4-76 anc! 
26-4-76 to 14-5-76. 

3-4-76 to 15-4-76 ancl 26-4-76 
to 22-5-76. 

3-4-76 to 15-04-76 anc! 26-4-76 
to 22-5-76. 

15-5-76 to 22-5-76. 

16-3-76 to 15-4-76 and 26-4-76 
to 22-5-76. 

15-5-76 to 22-5-76. 

15-5-76 to 22-5-76. 

16-5-76 to 22-5-76. 

15-5-76 t.o 22-5-76. 

15-5-76 to 22-5-76. 
IS-5-76 to 22-5-76. j 
8-3-76 to 8-4-76; 14-4-76 anc! ") 

15-4-76 anc! 26-4-76 to 
20-5-76. 

12-1-76 to 6-2-76; 8-3-76 to 
8-4-76 and 14-4·76 . 

3-2-76 to 6-2-76; 8-3-76 to 
8-4-76; 14-4-76 to 15-4-76 
and 26-4-76 to 16-5-76. 

19-1-76 to 6-2-76; 8-3-76 to 
8-4-76 and 14-4-76 and 
15-4-76 

38 Shri Mahadeepak Sin,h Shakya • 6-2-76; 8-3-76 to 8-4-76; 
14-4-76 and 15-4-76 and 
26-4-76 to 19-5-76. 

39 Shrimati Gayatri Devi . 26-3-76 to 8-4-76; 14-4-76 aad 
15-4-76 and 26-4-76 to 
22-5-76. 

4 

14-4-76 
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2 3 4 
--_. _ .. __ .. _------------_._-._----------

40 Shrl C. Chittibabu 

41 Shri ~  ~  

42 Shri S ~  .• n Misbra 

43 Shri Murasoli Maran 

44 Shri Samar Guha 

4S Shri R. N. Goerka 

46 Shri Jagannathrao Joshi _ 

47 Shri K. Gopal 

48 Shri Atal Bihari Vajpayee 

49 Shri Noorul Hu 'a 

50 Shri A. K_ Gopalan 

SI Shrimati V. R. Scinctia . 

S2 Shri M. K. Krishnan 

53 Shri Piloo Mody . 

S4 Shri T. S. Lakshmanan 

S5 Shri J. Rameshwar Rao 

5-4-76 to 8-4-76; J4-4-76 anli 1 
15-4-76 and 26-4-76 to 
22-5-76. 

15-5-76 to 22-5-76. 

15-5-76 to 22-5-76. 

16-5-76 to 22-5-76. 

16-5-76 to 22-5-76. 

16-5-76 to 22-5-76. 

15-5-76 to 22-5-76. 

26-4-76 to 27-5-76. 

6-2-76;8-3-76 to 8-4-76; 
14-4-76 and 15-4-76 and 
26-4-76 to 19-5-76. 

8-3-76 to 8-4-76; 14-4-76 and 
15-4-76 and 26-4-76 to -
~  

10-5-76 to 27-5-76 

6-2-76; 8-3-76 to 8-4-76; 
14-4-76 and IS-4-76.and 
a6-4-76 to 19-5-76. 

28-4-76 to 27-5-76. 

6-2-76; 8-3-76 to 8-4-76; 
14-4-76 and 15-4-76 and 
26-4-76 to 19-5-76. 

I, 
~ 3-5-76 , 

J 

1 

15-4-76 and 26-4-76 to 27-5-76. 

3-5-76 to 27-5-76 J 
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81. 
INo. 

Brief Subject Member Date on Time 
which taken 

Remarks 

motion 
movrd 

H.M. 

I susp!nsion of proviso to Shri C. Subramaniam 25-3-76 0-01 Adopted. 
rule 66 in its applica-
tion to the motions for 
tlking into considera-
tion and passing of the 
Departmentalisation of 
Union Accounts (Tru.s-
fer of Personnel) Bill, 
1976 as it is dependent 
upon the Comptrollrr 
and Auditor-Genrral's 
(Duties, powers and 
Conditions of Service) 
Amendment Bill, 1976. 

: 2 Suspension of proviso to 
rule 66 in its applica-
tion to the motions for 
taking into considera-
tion and passing of the 
Iror. Ore Minrs and 
Manganese Ore Mines 
Labour Welfare Cess 
Bill, 1976 and the Iron 
. Ore Mines and Man-
ganese Ore Mines La-
bour Welfare Fund 
Bill,1976. 

"3 S ~  of proviso to 
rule 66 in its applica-
tion to the motions for 
taking into considera-
tion and passing of the 
Beedi Workers Wel-
fare Cess Bill, 1976 and 
the Beedi Workers 
Welfare Fund Bill, 
1976. 

Shri K. V. Raghu-
nathaRrddy 

Sllti K. V. Raghu-
nath&: Reddy 

0-01 Adopted. 

O-D 1 Adopted. 
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S. OBITUARY REFERENCES 

51. Name and particulars of Membenhip 
No. 

Date of Date on Time 
death which taken 

reference 
made 

2 3 4 5 

H.M. 
/ 

~
~S  . Moinul Haque Choudhury, 

/ sting Member of Lolt Sabha . 13-2-76 

2 ri K. C. Reddy, Member of the 
Constituer.t Assembly, Second and 
Third Lolt Sabha .  .  • 27-2-76 

3 ffi'i Kalika Sinah, Member of the 
V Second Lolt Sabha .  .  . 16-3-76 

... r.4 Shri V. S. SivaprWsam, Member 

."..., df the Provisional Parliament • 

,  c ~ H. K. Veeranna Gowdha, Mem-
~  of the Third Lolt Sabha . 7-4-76 14-4-76 0--02 

~  '. Anil K. Chanda, Member of the 
irst, Second and Fourth Lolt 
Sabha .  .  •  •  . 21-4-76 26-4-76 0--03 

9. PANEL OF CHAIRMEN 

Member nominated 

Sbri P. parthasarthy 

10. PAPERS LAID ON THE TABLE 
(i) By Government 

(ii) by Private Memben 

11.1:1. PERSONAL EXPLANATION UNDER RULB 357 

Brief Subject Nlime of Member who 
made the personal 
explanation 

Date 

Remarks 

6 

Date of 
nomination 

978 

Nil 

Time 
taken 

H.M. 

Certain remarks concerning Pandit D. N. Pandit D. N. Tiwary 
Tiwary made In the House by the Minis-

6-5-76 

ter of State for Agriculture and Irrigation 
on 4-5-76 durlD" discussion on the De-
mands fOl Granta relatins to the Ministry 
of Agriculture and Irrigation. 
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12. QUESTIONS 

(i) Starred 

Number of Questions put down in Question Lists for Oral Answers ·8J6-

Numb-':f of Qu-.:stions orally answered 379 

(ii) Unstarred 

Number of Questions put down in Question Lists for written answefS 
and written answers furnished 

(iii) Short Notice 

Number of Short Notice Questions put down jn Question Lists fOf 
oral answer 3 

Number of Short Notice Questions answered. 3 

, 

·Includes IS Starred Questions transferred from one Ministry to anc.thtr. 

··Includes 96 Unstarred Questions transferred from one Ministry to another. Abo 
includes 422 Starred Questions which were not reached in the House for oral ~  
and replies to which were laid on the Table as is done in the C8Ee of Unstarrt'd Quntiors_ 
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No. 

Name 
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13. RESIGNATIONS BY MEMBERS 

State Constituency 

I Shri Madhu Limlye Bihar Banta 

2 Shri Sharad Yadav Madhya Pradesh Jabalpur 

Date of 
accep-
tance of 
resia-
nation 

Date of 
announ-
cement 
in the 
House 

22-3-76 22-3-76 

26-3-76 ~ 
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IS. SPEAKER 

SI. Subject Date 
No. 

I. Adjournment of the House at 4' 30 P.M. on 15-3-76 to re-a.semble at 
5 P.M. for the presentation of the Budget 15-3-76 

2. Tribute to the memory of Pandlt Jawaharlal Nehru on the 12th anniver-
sary of his death .  .  .  .  .  .  .  .  . 27-5-76 

SI. 
No. 

16. STATEMENTS BY' MINISTERS 

(i) Suo-moto StatelDCDtl made/Laid UDder Rule J'P 

Subject Name of MiniSter Date 

3 4 

Time 
taken 

5 

-----_._--- -----_._--
H. M. 

I. Discovery of oil by ONGC in Bassein Shri Keshav De<> 8-3-1976 0-<>4 
structUre. Malaviya 

2" Govern ment business for the week Shri K. Raghu U-3-I976 0-01 

"." commencing the 15th· March, Ramaiah 
1976. 

3. Dispensing with the lunch hour Shri K. Raghu 17-3-1976 0-01 
from 18-3-76 till the conclusion Ramaiab 
of the current session. 

Jl/" Government business for the week Shri K. Raghu 19-3-1976 o-o:z 
commencing the zand March, Ramaiah 
1976. 

Shri K. Raghu 5. Cancellation of sittings of Lok Sabha I9-3-lg76 o-o:z 
fixed on 19th, 20th, 21St, 22nd Ramaiab 
and 23rd April, 19.76 and exten-
sion of session upto :z:znd May, 
1976. 

6. A.greements signed by India and Shri Y. B. Chavan 24-3-1976 ().-003 

Sri Lanka on the 23rd March, 
1976 regarding the Maritime Bou-
ndary between the twO countries 
in the Gulf of Marar and the Bay 
of B ~ and on Fishing by Sri 
Lanka In the Wadle Bank. 

7. Price, procurement anci distribution Shri Annasahib P. 25-3-1976 0-03 
M!CY of Rabi cereals for 1976-77 Shindc 
kedna Season. 



I 

A ~  on the 12th March. 1976 
involvil'.g a ~  bus of 
DelhI TranSport Corporatior. 

Economic and Technical assistance 
to Mozambique 

32 

3 

Dr. G. S. Dhillon 

Shri Bipinpal Das 

4 5 

H.M. 

0-01 

10. ~  in the time-table for discus- Shri K. Raghu 3J-3-1976 0-03 
sion and votil',g on ~  for Ramaiah 
Grants-Buc'.get (Gel',eral)-1976-
77 

II. Canocllation of Sitting of Lok Sabha Shri K. Raghu 
fixe:ton 12th April, 1976 on lCCOant Ramaiah 
of Mahafvir Jayanti. 

8-4-1976 0-01 

·12. Import policy for the year 1976-11 Prof. D. P. Chatto- 14-4-1976 0-01 
~  

13. Recent Developments in our relations Shri Y.B. Chavan 
with the People's Republic of China. 

IS. 

Change in the order of discussion and Shri K. Raghu 
votir.g on the Demands for Grants Ramaiah 
relating to the MinistrY of Health 
and Family Planning. 

Incidents that occurrred in the Turman Sbri F.H. Mohsin 
Gate area of Delhi on the 19th 
A.pril, 1976. 

16. Sitting of the House upto 7-30 P.M. Shri K. Raghu 

V 17. 

on 4-5-1976 and upto 6-30 P.M. Ramaiah 
on S-S-1976. 

Government business for the week 
commencing the loth May, 1976. 

Shrl K. ~  
Ramaiah 

15-4-1976 0---01 

26-4-1976 0-01 

4-5-1976 0-02 

7-S-1976 0-01 

18. Recent Indo-Pakistan talks. 

19. Indo-Canadian nuclear discussions. 

Shri Y. B. Chavan 18-5-1976 0-05 

Shri Y. B. Chavan 20-5-1976 o-cl4 

20. Government business for the week Shri K. Raghu 20-5-1976 
commencing the 24th May, 1976. R.amaiah 

·21. Commencement of Commercial pro- Shri Keshav Del) 2S-S-1976 0-01 
ducrion of crude oil in the Bombay Malaviya 
High. 

·22. Restructuring of Hindustan Steel Shri Chandrajit Ya1av 2$-$-1976 
Limited. 

23. Code ofJournalistic Ethics. 

Parment of Bonus to Class III and 
Class IV employees of the L.r.C . 

• Statement laid on the Table. 

Shri Vidya Charan 27-$-1976 0-02 
Shukla 

Shri C. Sl&bramaniam 27-5-1976 0-07 



Brief Subject 

33 

(ii) StatemeDt wader D1rectlOD 115 

NameofMem-
ber who raised 
the matter 

Mir.isterwho 
replied 

Date Time 
taken 

H.M. 
Cerlain information given Shri Sarjoo ·Shri Shah Nawaz 27-5-76 0-05 
by the MiniSter of State for Pandey Khan 
Aa:riculture and Irrigation in the 
l!ouse on 4-5-76 ~  discus-
sion on the Demands for 
Gral"ts relating to the Ministry 
of Agriculture and Irrigation 
about lysine content in Sharbati 
Sonora Wheat. 

·Statementwas laid on the Table. • 

SI. 
No. 

r. 

2. 

3. 

4. 

(iii) Matter. 1IIUIer Rule 377 

Subject 

Reported taUt by Acharya 
Vinoba Bhave with the 
Prime Minister about 
exten<'Jng help to the 
families of political cle-
tenus in the country. 

Reported virtual break-
dOWn of telephone 
system in Calcutta. 

Taking over of Laxmi 
Rattan Cotton Mill 
and Atherton West Mill 
Kan pur by the Govern-
ment. 

Shri Ramavatar Shastri's 
allege i illegal arrest 
and ill-treatment meted 
out to him by polioe 
at Jhajha in Monghyr. 

Reported death of three 
workers in the Bhanora 
Colliery nClr Asansol. 

Name of 
Member 
who raised 
the matter 

Minister who 
~  

statement 

Date 

Shri Prasannbhai Shri K. Brahma- 26-5-76 
Mehta nanda Reddy 

Shri Somnath Dr. Shankar 27-5-76 
Chatterjee Dayal Sharma 

Shri S.M. 
Banerjee 

Prof. D. P.Chatto- 27-5-76 
padhyaya 

Shri Ramavatar Shri K. Brahma- 27-5-76 
Shastri nanda Reddy 

Shri Krishna 
Chandra 
Halder 

Shri K.C. Pant 

Time 
taken 

H.M. 

0-10 



51. 
No. 

34 

(iv) Statement Correc:tlq IDformatioD 
Reprdlq Starred Question under 
DIrection 16. 

Brief Subject Name of 
Minister 

nate Time 
taken 

H.M. 

1 Clarifyingapointraiserlon 26-4-1976 Prof.S. NurulHasan 26-4-1976 0-01 
on starred Question No. 533 regarn-
ing birth place of Lord Buddha. 

2 (i) Correcti!'g the reply given on the 
30th JanuarY, 1976 to a supple-
mentaryon Starred Question No. 333 
regardng violation of foreig!' ex-
change ~  by cor,cerns; 
and (ii) giVII',g ·reasons {or delay 
in correcting the reply. 

Shrimati Sushila 
Rohatgi 

6-5-1976 0-01 



35 

11· Statement Showlq Time Taken OR v.rioa. Elnd. of BUlinen 

Business 

ADJOURNMENT MOTIONS 

BILLS-

Ca) Government Bills 

Cb) Private Members' Bills 

BUDGETS-

(a) Railway B ~  

(b) General Budget 

(c) Budgets in respect or States/Union territory 
under President's rule .  .  • 

CALLING ATTENTION NOTICES (Rule 197) 

DISCUSSIONS-

Half-an-hour discussions (Rule 55) 

MOTIONS-

Motions (Rule 342) 

QUESTIONS 

RESOLUTIONS-

(a) Goverr.ment Resolution 

(b) Statutory Resolutions . 

(c) Private Members' Resolutions 

STATEMENTS (Rules 357, 372 and Directions 16 & II 5) 

OTHER MATTERS, such as PaperS laid on the Table, Questions 
of Privilege, Obituary References, Points of Orders etc. 

TOTAL 

Time 

H.M. 

-73 13 

I2 10 

18 I2 

132 31 

7 S9 

2 29 

2 08 

6 33 

37 S9 

2 30 

-9 29 

13 08 

I 2S 

2 39 

322 25 

Percentage 
to the 
total time 
taken 

22'7 

3'8 

S'6 

41'1 

2'S 

0'8 

0'7 

2'0 

II'8 

0'8 

2'9 

4' I 

0'4 

0'8 

100'0 

------- - /11 
-Joint discussion took place on Statutory Resolutions [vidB Statement No. ~ (ii) 

S. No. 5 and 6J and motions for ~  of the ~ Government 
Bills [m'ds Statement No.2 (0 S. No. 16 and 17J Time Taken on joint discussion has 
been shown under the Governmert Bills. 

GMGIPMRND-LS I 27-7-76-700 




